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President to complete the sum
necessary to defray the charges
which will come tn course of pay-
ment during the year ending the
31st day of March, 1961, in respect
of ‘Capital Outlay on Forests’.”

DeMAND No. 119—PURCHASE oF Foob-
GRAINS

“That the sum not exceeding
Rs. 1,717,13,59,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1961, in respect
of ‘Purchase of Foodgrains'.”

DeEMAND No, 120—OTHER CAPITAL OUT-
LAY OF THE MINISTRY oF Foop AND
AGRICULTURE

“That the sum not exceeding
Rs. 41,74,98,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1961, in respect
of ‘Other Capital Outlay of the
Ministry of Food and Agricul-
ture’.”

17:11 hrs,

MINISTRY OF TRANSPORT AND COMMUNI-
CATIONS

Mr. Deputy-Speaker: The House
will now take up discussion and voting
on Demands Nos. 83 to 93 and 130 to
134 relating to the Ministry of Trans-
port and Communications for which 8
hours have been allotted.

159 cut motions have been tabled to
these D ds. Hon. Members desi-
rous of moving cut motions may hand
over at the Table within 15 minutes
the numbers of the selected cut
motions.

Hon. Members are already aware
of the time-limit for speeches.
DEMAND No. 83—MINISTRY OF TRANS-

PORT AND COMMUNICATIONS

Mr. Deputy-Speaker: Motion moved:
“That the sum not exceeding
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Rs. 54,64,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1961, in respect
of ‘Ministry of Transport and
Communications’.”

DEMAND No. 84—INDIAN POSTS AND
TELEGRAPHS DEPARTMENT (INCLUDING
‘WORKING EXpPENSES)

Mr. Deputy-Speaker: Motion moved:

“That the sum not exceeding
Rs. 18,33,33,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the,
31st day of March, 1961, in respect
of ‘Indian Posts and Telegraphs
Department (including Working
Expenses)’.”

Demanp No. 85—Posts AND TELE-

GRAPHS DIVIDENDS TO GENERAL REVE-

NUES AND APPROPRIATION TO RESERVE
Funbps

Mr. Deputy-Speaker: Motion moved:

“That the sum not exceeding
Rs, 8,10,32,000 be granted to the
President to comrplete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1961, in respect
of ‘Posts and Telegraphs Dividends
to General Revenues and Appro-
priation to Reserve Funds’.”

DEMAND No. 86—MERCANTILE MARINE
Mr. Deputy-Speaker: Motion moved:

“That the sum not exceeding
Rs. 63,16,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1961, in respect
of ‘Mercantile Marine'”
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Demanp No. 87—Licur Housss AwD Demanp No. B1—CenTraL Roap Fuwm
LIGHTSHIFS Mr. Deputy-Speaker: Motion moved:

“That the sum not exceeding
Rs. 6,77,17,000 be grantetd to the
President to complete the sum
necegsary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1961, in respect
of ‘Central Road Fund'.”

Mr Deputy-Speaker: Motion moved:

“That the sum not exceeding
Rs. 1,37,56,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course
of payment during the
year ending the 3lst day_ of
March, 1961, in respect of ‘Light
Houses and Lightships'.”

Demanp No. 92—COMMUNICATIONS
{mcLUpING NaTIONAL HIGHWAYS)

Mr. Deputy-Speaker: Motion moved:

“That the sum not exceeding
Rs. 6,86,58,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1961, in respect
of ‘Communieationg (including Na-
tional Highways)'."

Demanp No. 88—METEOROLOGY
Mr. Deputy-Speaker: Motion moved:

wIhat the sum not exceeding
Rs. 1,60,85000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1961, in respect

b

of ‘Meteorology'.

DemAND No. 93—MISCELLANBOUS
DEPATMENTS AND OTHER EXPENDITURS
UNDER THE MINISTRY OF TRANSPORT
AND COMMUNICATIONS

UNI-

DEMAND N%ﬂmﬁi Commt Mr. Deputy-Speaker: Motion moved:
“That the sum not exceeding

Rs. 2,53,30,000 be granted the

President to complete the sum

necessary to defray the charges

which will come in course of pay-

Mr. Deputy-Speaker: Motion moved:

“That the sum not eXceeding
Rs. 1.18,10,000 be granted to the

President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 19861, in respect
of ‘Overseas Communications
Service'.”

ment during the year ending the
31st day of March, 1981, in respect
of ‘Miscellaneous Departments and
other Expenditure under the
Ministry of Transport and Com-
munications'."

Demanp No. 130—CapITAL OUTLAY ON
InpIAN  PosT8 AND TELECRApDHS (NOT

Demanp No. 90—AvVIATION T PROM REVENUE)

Mr. Deputy-Speaker: Motion moved: Mr. Deputy-Speaker: Motion moved:

“That the sum not exceeding
Rs. 6,36,35,000 be granted to the
President to aplete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1961, in respect
of 'Aviation'"

“That the sum not exceeding
Rs. 21,60,31,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1861, in respect
of ‘Capital Outlay on Indlan Posts
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and Telegraphs (not met from
Revenue)'.”

Drmanp No. 131—CaritaL OUTLAY ON
CiviL AVIATION

Mr, Deputy-Speaker: Motion moved:

“That the sum not exceeding
Rs. 4,21,30,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1861, in respect
of ‘Capital Outlay on Civil Avia-

e

tion'".

Dxmanp No. 132—CariTAL OuTLAY ON
Ports

Mr. Deputy-Speaker: Motion moved:

“That the sum not exceeding
Rs. 2,66,03,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
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Ministry of Transporl and Com-
munications’,"”

Shri A. K. Gopalan (Kasergod): Sir,
I have tabled cut motions Nos. 868 and
880.

Before going into the question of
the second ship-building yard at
Cochin and the reply the hon. Minister
gave the other day, I want to deal
with the importance of the shipping
industry and its role in the national
life of this country.

Indian shipping means according to
the policy committee report, shipping
owned, controlled and managed by the
nationals of India. We all wish that
India should adopt a national shipping
policy similar to the policies adopted
by the other martime countries of the
world.

Coming to the importance of shipp-
ing in the national life of our country,
it carries our exports to foreign lands
and brings back supplies needed for

31st day of March, 1961, in respect
of ‘Capital Outlay on Ports'.”

Drmanp No. 133—CapPiTAL OUTLAY ON
Roaps

Mr. Depuiy-Speaker: Motion moved:

“That the sum not exceeding
Rs. 18,33,33,000 be granted the
Presiden t to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1061, in respect
of ‘Capita]l Outlay on Roads'”

Dxmano No. 134—orurr Caprrar Out-
LAY OF THE MINISTRY OF TRANSPORT
AND COMMUNICATIONS

Mr. Deputy-Speaker: Motion moved:

“That the sum not exceeding
Rs. 9,74,85000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1961, in respect
of ‘Other Capital Outlay of the

ption as well as national re-
zonstruction, Out of a total trade of
about 1,500 crores, 95 per cent is
carried on in foreign bottoms. The
annual freight on our foreign trade
merchandise comes to over Rs. 150
crores, Half the amount is legitimate-
ly our share, that is about Rs. 7§
crores. But, what do our ships get?
We get only about Rs. 15 crores. So,
we lose on this account annually about
Rs. 60 crores.

There was a shipping policy com-
mittee appointed and it submitted its
report in 1947. This committee, in its
report said that India needs 2 million
gross tons of shipping by 1954. They
said that the objects of the shipping
policy must be to reserve for Indian
shipping the entire coastal trade of
India and also to secure adequate share
in other maritime trades.

The Second Plan has also provided
for the acquisition of 1 million tons
which is very low even as regards the
recommendation of the shipping po_licy
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committee of 1947. The present re-
quirements in our trade &nd overseas
communication is a much bigger figure
than 2 million tons. Are we going to
achieve this target? No; because in
the Second Five Year Plan, it has
provided for the acquisition of shipping
tonnage Rs. 45 crores. Due to the
shortage of foreign exchange we will
not be able to attain this target also.

17.15 hrs.

{PANDIT THAKUR DAs BHARGAVA in the
Chair]

At the present rate of increase in our
tonnage, we will take something like
forty years to reach self-sufficiency as
far as shipping is concerned. In the
meantime, crores of foreign exchange
will have gone to foreign shipping
companies as freight money which
could have been utilised for our deve-
lopment. During 1850-55, Govern-
ment had to pay more than 96 crores
as mere freight to foreign vessels for
import of foodgrains on Government'’s
account. This heavy drain on the
country’s limited resources of foreign
exchange brings out the pressing need
of increasing the tonnage of Indian
shipping at a more rapid pace. If we
had a systematised and properly evolv-
ed policy, and if twenty per cent of
this total freight is annually laid by
for investment in ships for the next
few years, India could claim the modest
target of two million tons of shipping
recommended by the Shipping Policy
Committee in 1947.

Shipping is the largest earner of
foreign exchange. Within five years
it will return the amount that we may
have to spend for the acquisition of a
ship. Thereafter it will be contribut-
ing about 50 to 60 per cent. of its earn-
ings towards the pool of foreign ex-
change resources. As the Government
has been the largest single importer
of goods in the country for the last
few years and it will be so in the
Third Plan period also as we will have
more industries and we will have to
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get more things, the favourable cir-
cumstances should be fully utilised so
that we may build up the tonnage.

In this respect, I want to draw the
attention of the Government to another
important matter—that is the flag dis-
crimination practised against our ships
in Europe and America. It has been
the complaint of our shipping com-
panies that these countries practise
what is known as flag discrimination
and our ships are not given the same
opportunities as we are giving to other
ships in our country. They do not
allow our ships to enter their ports on
equal terms with their own ships.
They have sometimes to wait for days
together to enter the ports. Then
berths and wharfes are always given
to their own ships whereas our ships
have very often to load and unload
in mid-stream. Why should these
countries show such discrimination
against our ships when we do not, show
such discriminations dgainst their
ships? The shipping monopolies of
the western countries have been hin-
dering our shipping trade in every
possible way. Shri Ramaswamyv
Mudaliar has drawn the attention of
the country the other day to some-
thing. He said that we had not been
allowed to proceed to any port in
Ceylon from U.K. and back during the
Colombo Conference. That Confer-
ence asked us not to call at any port
in Ceylon. As against this uncalled for
interference in our trade, our ship-
ping companies have decided to dis-
obey the Colombo Conference and
enter the Ceylon ports.

Shri Raghunath Singh: That is
a healthy sign.

Shri A. K. Gopalan: It is interna-
tional casteism which is practised by
the democratic west. As far as the
other East European countries and the
Soviet Union are concerned, they are
not doing it. This is something against
our national pride and I request the
@Government to see that something is
done about it. We have raised this
question before and the shipowners
have also been making protest against
that. At lesst now, the Government
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should do something so that this flag
discrimination is removed. If it is not
done we will not be able to carry on
our wrade. It is something against our
prestige and national pride.

How can we increase the tonnage?
How will we achieve the target of two
million tons? Now, it will be more
than that. We can achieve that when
we start our own shipyards. We have
one at Vizag but that is h-pclessly in-
adequate. Even if somc crores of
rupees are spent on it, the tonnage
that we want will not be achieved.
It our objective is to be achieved and
we are to be independent as far as
shipping is concerned, then, certainly
ships must be built.

Sir we are epending about Rs. 46
crores for purchasing ships from ab-
road. We also spend Rs. 1000 crores
annually on freight to foreign ship-
ping companies. It is an irony of our
planning and lack of perspective that
we sece. When we say that we want
to build more ships we are told that
we have no money, whereas we are
spending all this money on purchase
of ships and freight.

As far as shipping industry is con-
cerned, I have to say that it must be
given priorjty, because it is not only
a foreign exchange earner it is also
very important for the national deve-
lopment of our country. If we want
to be independent in every respect, we
must have our own ships.

Coming to the second point, the
second shipyard at Cochin which point
I want to stress today because it is
very important, the hon. Minister made
a statement the other day. What did
the Minister say? The Minister has
given a promise. He has said that
the second shipyard will be built and
it will be at Cochin. I do not want
to read his statement, but what does
the seconq part of the statement say?
It is just like the story of a man who
after sending invitation cards giving
the muhurtam etc. tells the guests
when they arrive that he had decided
about the marriage and he was in
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search of a bride but so far he has not
been able to get a bride. The Minister
says that there will be a second ship-
yard, but then he says that external
resources, internal resources, technical
personnel and other things will have
to be looked into. That means there
was no decision, and if at all a deci-
sion was taken it was taken without
looking into all these things.

It is said about the second shipyard
that it is a proposal. Let us go back
to realities and find out what it ac-
tually is. The talk of a second ship-
yard was there for the last two or*
three years. Look at the report of
the Estimates Committee for 1957,
para 131. It says:

“Although the Second Five Year
Plan has provided for thc estab-
lishment of a second shipyard, no
indication is forthcoming about its
date or probable site. Now that
the first year of the Second Five
Year Plan is over only four years
are left for taking effective steps
for the establishment of a second
shipbuilding yard, which will take
nearly three to four years before
it could go into production. If the
production is to begin at the end
of the Second Plan period or
latest by the beginning of the
Third Plan, the Committee is of
the opinion that the Ministry
should give their most anxious
consideration to this project and
finalise the preliminaries like site
surveys, hydrographic and indus-
trial suitability etc. and come to a
quick decision about selection of
site and commence work with least
possible delay.”

So, Sir, it is very clear that the Esti-
mates Committee, from the informa-
tion that they got either from the
Planning Commission or from the Gov-
ernment, have said that the Plan has
provided for the establishment of a
second shipyard. They said it was not’
decided as to where it should be locat-
ed. According to the statement given
by the hon. Minister, the place has
now been selected but as far as the
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«shipyard itself is concerned it has be-
.come a proposal.

As far as the site itself is concerned,
.there was the UK. Mission. Then
.another single-man committee was
_appointed. The soil was also examin-
.ed. All these things have been done
and the Government also says that
they will not go back and the second
shipyard will be at Cochin. But in
the Plan, they say, they have only
made a proposal. The Estimates Com-
. mittee in their report have said that
there are only four more years and the
Government must finish the project
within the Second Five Year Plan or
at least in the first year of the Third
Plan. I would, therefore, say that
you must give anxious consideration
to this question and see that without
any further delay work is commenced.

When the Estimates Committee made
their recommendation why did not the
Government move? The Government
now says that only the project was in-
cluded in the Second Plan but nothing
was done afterwards. What has been
done, according to the Government, is
that land has been purchased. In the
second year, it may be that some en-
gineering work will be done. The
National Development Council met
only the other day. Would the Minis-
ter say that there is a provision in the
third Five Year Plan for a second
shipyard? It is said that the money is
about Rs. 55 crores. I do not know
the exact amount. If the money is
there, well and good. Or, in the third
Five Year Plan, it may be that some
other work will be done and after-
wards the Planning Commission may
say, “Now that there is foreign ex-
change difficulty, top priority cannot
be given and so, the shipyard will not
be there”.

In November last year there was a
report in the papers that the proposal
would be dropped. It came out in the
papers. We gave, a statement. Then,
on 26th November 1959, there was a
statement by the Minister saying that

.Government had decided to have a
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ship-building yard at Cochin, that the
work would begin and that the work
had also begun. Then, in answer to
a question on 21st December 1959, the
hon. Minister said that it had been
decided to locate the shipyard at
Cochin subject to the results of soil
investigation. So, there was only one
aspect of the matter, and that was,
soil investigation. If the soil was good
the work would begin there.

After that, during the time of the
election, there were about 12 Ministers
and Deputy Ministers who went to
Kerala and they all said in their
speeches on the occasion of the elec-
tion that this was a burning problem
and that as far as Kqrala was concern-
ed, they had decided to have a second
shipyard at Cochin. The reason was
this: Shri Dange, in one of his speeches
had said or hinted that there would
be no second shipyard there. Then
there was an answer by one Minister:
“Who is Shri Dange to say it? It is
the Government which has to say,
and we as Ministers say that we have
decided to have a second shipyard at
Cochin.” The Deputy Minister, Shrl
A. M. Thomas, who comes from Kerala
said that 1st February was going to
decide whether the soil of Kerala was
good or bad for the second shipyard.
What the meaning is, you, Sir will
understand.

When you tell the people either in
Parliament or outside Parliament that
the Government has decided to locate
the second shipyard and at the same
time it is stated that the Government
have not decided to build a shipyard,
the ordinary man in the street does not
know what is the co-ordination be-
tween the Planning Commission and
the Government. For him, Govern-
ment means Government, and he will
only wait to see that the work on the
shipyard begins at the end of the
second Plan. The answer that was
given the other day was that “We have
a proposal, or the Government have a
proposal, but it is subject to internal
resources, external resources, as well
as technical and other things that are
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necessary for tha." So, the Govern-
ment have a proposal and if there is a
shipyard—the decision of building a
shipyard was not taken—that shipyard
will be at Cochin.

In fact, the question is not whether
the second shipyard will be located at
Cochin. That is secondary. The first
question of importance is whether in
the second Plan, the second shipyard
will be built or not. At least that was
the understanding given at the Esti-
mates Committee meeting. They said
that they will begin and complete the
work in the second Plan. But even in
the draft third Plan it is not said that
there will be certainly the second
shipyard during the third Plan and
that the work will be completed.

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): May I know
where and when this understanding
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ready been taken to meet the require-
ments of the second shipyard. That
was in August, 1957. The Committee
has suggested that a tentative deci-
sion to have a third ship-building yard
in the earlier period of the third Plan
should also be taken at an early date.
The Estimates Committee could say
this only because they had been made
to understand that at the end of the
Second Plan, the second shipyard
would be completed and so they re-
commended having a third shipyard
in the third Plan. I cannot say
whether the report of the Estimales
Committee was wrong and they were
told by whom....

Shrimati Renu Chakravartty: They
are told by Government.

Shri A, K. Gopalan: If they were
todd by Government in 1957 that ihere*
is no dearth of technical and super-
visory personnel and if today Gov-
er t say that they are looking into

was given—that it will be pleted
in the second Plan?

Shri A, K. Gopalan: The Estimates
Committee says that. I shall point
out where the Estimates Committee
says that in the Third Plan there must
be a third shipyard. It you will
Ple_asg hear me, I shall point it out.
It is in the second report of the Esti-
rnatesICommittee. The Estimates
Committee, in its report in 1957, says:

“As regards the dearth of techni-
cal and supervisory personnel,
the Committee has been informed
that necessary steps have already
been taken to meet the require-
ments of second shipyard.”

bes'"'i Raj Bahadur: The hon. Mem-

T Wag saying that Government gave
a0 understanding that it will be com-
Pleted by the second Plan period,
That is not a fact.

COShrl_ A. K. Goralan: The Estimales
&tf}"ﬂuﬂ-ee is a responsible body. The
lma:;s cmed ittee says that it has
ormed that as regards ‘the

i:arlh of technical and supervisory
TEONMe], necessary steps have al-

the availability of technical and super-
visory personnel, there must be some-
thing fundamentally wrong, because
the Estimates Committee report says
that there is no dearth of personnel
and has recommended a third ship-
yard in the third Five Year Plan.

Shrimati Renu Chakravartty: The
Estimates Committee report goet to
the Ministry for verification.

Shri A. K. Gopal I have q d
the first portion of the Estimates Com-
mittee report and also the second
portion where they say that technical
mnd supervisory personnel are al-
ready there. 1 do not know why,
therefore, the Government now say
that internal and external resources
as well as availability of personnel
and other things have to be gone into
and then only it can be decided 1
want an answer from the Minisl.e_r
whether it is wrong, because the Fsti-
mates Committee understood that it
will be pleted in the d Plan.
In the third Plan also, it is not cate-
gorically said that top priority will be
given to it. I do not know how it
will be completed. -
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Sir, bal i  develop i of unless the Minister says that top
regions is an important element in priority will be given to it in the
planning. There is the argument, Second Plan itself and work is under-

why can't you buy ships? We want
to develop the ship-building industry
in this country not only for having
ships, but also for solving the un-
employment problem. That is why
Kerala is so particular about it. There
is a strong feeling in some parts of
the country that there is discrimina-
tion between one part and another
part of the country. By dropping
some schemes that are already there,
that feeling will develop and that will
disrupt the unity of the country.

As far as Kerala is concerned, dur-
ing the last second Five Year Plan,
project after project is refused. I
wrote to the Minister and I also got
the reply from him that an aerodrome
at Calicut will be built during the
gecond Plan. Two or three sites
have been looked into, but now it is
said that due to financial difficulties,
the aerodrome at Calicut has been
dropped. I am not at all against
aerodromes in any part of the country.
But if you look at the report of the
Ministry for 1958-60, there was no
financial difficulty as far as beginning
and completion of aerodromes was
concerned.

In the first Five Year Plan, a survey
was made of the Tellicherry-Coorg
railway. After the survey was made,
it is dropped because there is no
finance. Some lakhs of rupees have
been spent on the survey, but it is
dropped. About the Varapuzha pro-
ject, consultations were there between
the Mysore Government and the
Kerala Government. There was
some kind of agreement, but now it
is said that Varapuzha project is gone.
There was a promise about the Cen-
tral Fishing Institute to be established
in Kerala. Now it is said it has gone
to some other place. A naval air
base was proposed and the site was
looked into. Now it is said that it
has also gone.

Even now it is said that the second
ship yard will be there in Cochin and
there is no going back on it. But

taken immediately, nothing is poing
to happen. The UK. Mission have
stated in their report in 1958 that it
is necessary to implement it imme-
diately. They have also stated that if
we accept that report “thesc things
are to be done”. But none of those
things have been looked into. They
have stated that the authorities con-
cerned should take steps to appoint a
commission with adequate powers lo
handle the project, an experienced and
reputable firm of consulting engineers
should prepare a detailed project
report, hydraulic problems should be
investigated by the Central Institute
at Poona well in advance of the com-
mencement of the work at the site,
but nothing has been done. It was
only in November, December and
January when the clections wore
there, it was stated that there will be
a ship-yard, and now that ship-yvard
also is not there. When assurances
are made in Parliament, when the
Estimates Committee have also been
made to understand that there will be
a ship-yard at Cochin and it will be
completed by the end of the Second
Plan period, if it is now not implement-
ed, it is certainly a very serious matter,
It has already affected the feelings of
the people of Kerala, Mathrubhumi
is a Congress daily from Kerala, It
has written an editorial saying that
all the elected representatives from
Kerala should leave their houses in
Delhi and go back to Kerala., It is
not a Communist daily that has sug-
gested this, It is a Congress daily
which has written editorially that
against this injustice, against this in-
sult the people of Kerala will fight as
one; if n be, the elected represen-
tatives in Delhi will give up their
houses in Delhi and return, because
after they have been made to under-
stand, after they have been told that
there will be a ship-building yard in
Cochin and the work will begin now
they are told that Government has
not vet taken a decision. Now we
are told “if we propose to bulld a
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yard, it will be in Cochin. As
we are not going to have a yard, it
will not be in Cochin.

I want to point out only one thing.
We have got a Plan. We are discus-
simg the Third Five Year Plan now.
We read from the papers that the
National Development Council has al-
lotted or given priorities to certain
projects. So, at least now, if it is not
possible to have a second ship-build-
ing vard in the Third or Fourth Plan
it is the duty of the Government tc
come before us and say “we have said
=0 many things, we have made certain
assumances but now we are going back
on them for the following reasons".
Even now it is said that there will
oc a second ship-building yard and
it will be there, provided the place is
suitable. I think it is doing an in-
Jjustice, so far as the people of Kerala
are concerned, becausc all along they
have been told that it will be at
Cochin, so many commissions have
been appointed and they have found
that place fit for it. It is a welcome
thing that the Minister has stated that
there will be a ship-building yard and
it will be at Cochin. Another por-
tion of the statement gives room for
doubt that after some days the Minis-
ter may come and say, or the Plan-
ning Commission might say, it is not
possible to take it up, because it has
not been included in the Plan. In
the statement it is stated:

“It will, however, be appreciat-
ed that the Planning Commission
has to consider each project on
it own merits and allot inter se
priority to each project, having
regard to the available resources
both internal and external”

What does it mean? It means that
Government have not yet taken a
decision and the Planning Commis-
sion are vet to decide. So, they will
very well come and say afterwards
that Planning Commission has decid-
cd against it for the time being. The
statement further says:

“It is also obvious that before
the execution of the project can
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be undertaken, it will be necessary
to carry out technical investiga-
tions, to prepare a detailed pro-
ject report and plans and designs
in consultation with suitable con-
sultants...... "

In 1858 the U.K. Mission had definite-
Iy stated: if you are accepting this
Report, do it now. Still none of these
things has been done. 1 do not want
to say more about it. 1 only want to
say that one parlt of the statement
says that there will be a ship-building
yard at Cochin whereas the other part
definitely says that the Planning Com-
mission will say ‘No’.

Just like the Cochii. ship-yard,
there is the Farraka Barrage in
Calcutta. Calcutta is a very import-

ant port. There had been survey
about Farraka Barrage. The survey
has already been completed. For the®

last ten years il was stated that work
would begin. 1 want to know from
the Government when the work will
begin, whether the work has already
begun and so on, because, as far as
Calcutta port is concerned, silting in
Hooghly is the most important diffi-
culty and the port cannot function
well unless the work of the Farraka
Barrage is taken up immediately.

I also want to know whether that
has been included in the Third Plan.

Then as far as the workers condi-
tion in Calcutta Port is concerned, it
is the worst of all the Government
employees. The First Pay Commis-
sion Report had not been implement-
ed. There was another committee,
the Chaudhuri Committee, The re-
port of that Chaudhuri Committee is
still being judged by the Jeejeebhoy
Committee. So, the Chaudhuri Com-
mittee, the Jeejeebhoy Committec and
the First Pay Commission reporis are
not implemented and the Second Pay
Commission Report has come. At
least will the Gowvernment (try to
make some decision because commit-
tee after committee is there and their
rec dations are ing but the
worker, as far as he is concerned, is
not getting anything except the report
of the committee? One committee is
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appainted. Then another committee
is going to examine that commiftee's
recommendations. As far as the
workers of Calcutta Port are concern-
ed, I want to know from the Govern-
ment as to what they are doing. The
Second Pay Commission's recommen-
dations are there. 1 want to know
whether they are going to implement
them or whether they are going to
depend on the committee and when
that will be done,

This is all that I want to say.

Shri Bhanja Deo (Keonjhar): Mr.
Chairman, Sir, the Transport Ministry
plays a very vital role as far as our
transport, roads as well as shipping,
is concerned. First of all T will deal
with the progress of road development
that has taken place during the First
Plan Period which was to provide
97,546 miles of metalled road and
about 151,000 miles of unmetalled
road.

During the First Plan Period about
24,000 miles of new surface road and
about 44,000 miles of low type roads
were added.  The financial allocation
during this period was about Rs. 146°82
crores. In the Second Plan period the
total allotment including Central and
State Plans for road development was
Rs. 246 crores in addition to Rs. 25
crores to be drawn from the Central
Road Fund. Out of this a sum of
Rs. 94'7 crores was provided in the
plan of Ministry of Transport for
the Central road programme includ-
ing the Union territories and Rs. 1514
crores in the State plans.

Out of this allocation Rs. 40 crores
had been spent during the period
1956—58 on central projects pertain-
ing to road construction and Rs. 87-21
crores on State plans. The total ex-
penditure was thus Rs. 12726 crores
leaving a balance of Rs. 119 crores
for the last two years of the Plan.
Even if the road building programme
is expedited during the last year of
the Plan there is bound to be a short-
fall. This is mainly on accoufit of the
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non-availability of high-tendile steel
which, I urderstand, is mainly requir-
ed for the construction of our bridges
and which is not manufactured un-
fortunately in our country. That is
why the lag in the road building pro-
gramme has also affected the cement
industry. A cut in the road building
programme coincided with serious
shortfalls in the production of com-
mercial vehicles. i

For the Third Five Year Rlan period
the estimated expenditure is Rs. 1,450
erores which includes Rs. 1,000 crores
for railways, Rs. 250 crores for road
transport, Rs. 55 crores for ports,
Rs. 70 crores for posts and telegraphs
and Rs. 50 crores for civil aviation.
Thus it would be seen that the allo-
cation for roadways and road trans-
port services is more or less the same
as provided in the Second Plan period.

Before di ing the impl
tion of the financial allocation, it
would be necessary to review the
physical targets sought to be achiev-
ed. The structure of road develop-
meni in the Second Plan period has
already been indicated. Government
claims that it has achieved the target
which was set in the Nagpur Plan,
which was contemplated about 20
years ago, but it is forgotten that the
Nagpur Plan was formulated in 1943
when the planners had no idea of the
immense increase in industrial and
agricultural production which would
follow the initiation of planning and
heavy investment. So, the achieve-
ment of this target does not mean
much,

1enta-

The new road plan which has been
discussed by the Indian Roads Cong-
ress is based on the country's require-
ments over the next 20 years—from
1960-61 to 18980-81. Under this plan,
the total road length will be increas-
ed from 3,31,000 miles to 650,000
miles which will give a network of 52
miles per 100 square miles of
territory as against 26 miles
at present. The objective of the
plan, which will involve an expendi-
ture of Rs. 5,220 crores, Is to bring
every village in a developed agricul-
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tural area within four miles of a
metalled road and 15 miles of any
road; every village in a semi-agricul-
tural area within eight miles of a
metalled road and three miles of any
road; every non-agricultural village
within 12 miles of the metalled road
and five miles of all roads. Even
this plan is a modest one and is
perhaps inadequate to serve the needs
of the country. It would thus appear
that the financial allocation made for
the roadways or transport is vry
inadequate,

In the immediate future, the bottle-
neck in the rapid development of
road transport will be the paucity of
vehicles. In the Second Five Year
Plan period, 87,000 passenger vehicles
and 83,500 commercial vehicles were
produced which were only 87 and 58
pPer cent. of the targets fixed. In the
Third Plan period, it is estimated that
the production of all commodities will
be 318 million tons, of which 18
million tons will be carried by water
transport, 220 million tons by rail-
ways, thus leaving a balance of 80
million tons to be carried by road
fransport in addition to feeder traffic
required by the railways in shipping
amounting to about 240 million tons.
On this basis it is estimated that
motor transport vehicles in the Third
Plan should be 73,000 motor-cycles,
170,000 cars, jeeps etc, and 235,000
commercial vehicles.

For full benefits to the community,
it would be essential to co-ordinate
road building programmes with pro-
duction of more commercial vehicles.
Lest it be assumed that investment in
roads is heavy with no adequate
revenue returns, the following facts
will be useful. It is computed that
a8s against the .outlay of Rs. 6550
crores for construction and mainten-
&nce of roads in the Nagpur plan, the
estimated revenue for road transport
will be of the order of Rs. 6,150 crores.

Another thing which will, un-
fortunately, hamper, development of
road transport—I am bound to refer
to that,—is the recent proposal to levy
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an excise duty on diesel oil as well
as diesel engines. Mostly the trans-
port in the country reverted to diesel
because, though it meant higher cost
of the engines, people thought that by
investigating in diesel vehicles, they
would be saving what they lost by
paying a higher price on the engines,
but that unfortunately has been re-
butted while this Budget proposal was-
made to levy an excise duty on both
diesel oil as well as diesel engines.
So, it is for us to judge, and particu-
larly for the Finance Minister to
consider sympathetically, whether at
this high rate of taxation on diesel
and a surchage on the engines, it will
be economical for the marginal trans-
port owners to carry the vital goods
which the railways fail to carry. I do
not know whether it will be economic
for them to come to the fleld to meet

the vital needs that our country re--js

quires.

In this connection, I am also bound
to refer to another factor, that s
tourist traffic. In the summary of
the Report which has been given to
us by the Ministry, I find that we get
an income of Rs. 16 crores from
tourists that visit our country. That
is why it is very necessary thal tour-
ism should be encouraged in the
country and it should be catered for.
There are two important tourist
centres in thp State from which I
come, that is, Chilka and Konarak.
These two areas are not adeguately
served by roads and they lack also
suitable accommodation for the tour-
ists. In this context I am bound to:
refer to what the Transport Reorgani-
sation Committee suggested which
should have been considered by the
Government. But I am 7sorry to
observe that that has been given a
go-by. They suggested that there
should be one point of taxation as far
as tax-structure is concerned. Cer-
tain octroi which the municipality
levies and certain taxes which the
State Governments levy could have
been obliterated so as to make the
transport industry more economical.
As 1 have pointed out, it is not ac-
tually the competition between the
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rail and road transport which should
be feared. But we should actually
try to get the maximum benefit for
the country from a co-ordinated trans-
port system which should instead of
competing cach other try to supple-
ment each other’s requirements. They
have also suggested in this direction
that how because of regional con-
siderations traffic is hampered as they
have to take permits while plying
from cne State to another State. 1
have a bitter experience because the
area from which I come is on the
border of Bihar, Due to these things

.one has to cut down the journey just

at the end of a road and unload all
the things and carry them across the
bridge which is the dividing line bet-
ween these two State boundaries and
then get into another State bus which
plies to our district headquarters.
Similarly, another aspect which the
Transport Reorganisation Committee
suggested was to provide for cheap
credit facilitieg for the growth of our
transport industry.

Mr. Chairman: The hon. Member's
time is up.

Shri Bhanja Deo: Besides, they had
suggested that the code of principles
which hamper and impose a restric-
tion on the roadways should be done
away with. At present, the road
transport is not allowed to carry goods
beyond a radius of 150 miles as there
is a fear of their coming into conflict
with the rail transport.

The other recommendation of the
«Committee was that we should intro-
duce more of trailor system of trans-
‘port as is done in the western coun-
tries and other advanced countries.
They have also suggested that the
trailers should be taxed at a lower
rate than the commercial vehicles, be-
cause they would not only meet our
transport Tequirements but will also
not deteriorate the roads as much as
the commercial vehicles do.
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Connected with road transport,
there is also the question of shipping;
it is very necessary that shipping
should also be encouraged, especially
in the coastal areas and also for our
competing with the existing foreign
shipping companies. [ do not under-
stand why under the PL-480 agree-
ment as well as in the barter deals,
our Indian shipping is not glven an
opportunity to carry the goods to our
country or carry the goods from our
country to the foreign countries, so
as to encourage our Indian shipping.

There is also another important
matter in connection with shipping,
and that is in regard to the growth
of major and minor ports, The major
port of Calcutta which caters for the
mineral belt of Orissa and Bihar is
not adequate enough at present to
cater to the needs of these States.
That is why another minor port at
Paradip which is situated in my State
should be encouraged, in order to re-
move the bottle-neck that is existing
at the port of Calcutta,

Shri 8. C. Samanta (Tamluk): I am
glad and happy that you, Sir, are in
the Chair, when I am speaking about
a thing which was done under your
chairmanship in this House, I am
speaking about P. & T. finance. You
are well aware, and some of my hon.
friends also know, that on 1l1th
March, 1955, I moved a resolution in
this House to the effect that P. & T.
finance should be separated from the
general finance, like railway finance
But you know that in spite of my
delivery on that day, most of the
Members did not support me on the
plea that the time was not ripe; only
one Member supported me. ‘The hon.
Minister Shri Raj Bahadur, who was
then a Deputy Minister, and Shri
Jagjivan Ram requested me to with-
draw the resolution, and I did so with
these remarks:

“Lastly, I am thankful that the
demands have been concedeq by
the House and the Government,
and I hope that in the near future
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my hope will be fulfilled. With
that desire in mind, 1 beg leave of
the House to withdraw my reso-
lution.".

1 am glad that my desire has G
fulfilled to some extent. The Finance
Minister in his budget speech, and
the Minister of Transport and Com-
munications in his report, has said
that P. & T. finance has been separat-
ed in the way that railway finance
has been separated. That is the sur-
plus money of the P. & T. was de-
posited with the general fuhds and
the department was getting interest.
Now, as in the railways, after paying
interest at 4 per cent. on the capital,
the rest will be with the department.

18 hrs,

The P. & T. Board has now been
constituted. So, I would request the
hon. Minister to see that those things
for which 1 pleaded at that time and
which I expected would be taken up
when the money will come, are taken
up. I plead for the construction of
buildings, development fund to be
created, hospitals established, especial-
ly for T.B. patients and hostels for
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there is a bar which should be dredg-
ed. I am glad that Government have
taken this into consideration and
dredging arrangements are being
made.

As regards the  hinterland of
Kandla, there is one difficulty. The
railway line is of metre gauge. Un-
less the railway line is converted into
broad gauge the volume of traffic that
we want to increase will not come
forward.

1 am glad that a national highway
is being built there and it is nearing
completion. I would request the
hon. Minister to see that the railway
line is also done so that that port may
run favourably.

All the ports have difficulties. In
Bombay port there were two major
schemes taken up; one, the dredginz‘
of the approach channe]l to the
Bombay harbour. Mr. Posthuma a.
foreign cxpert came and gave us
advice. He said that the dredging of
the approach channel (o the Bombay
harbour involved Rs. 15 crores. But
1 learn that the Ministry by their
own experts have formulated a

the education of the children of the
P. & T. employees, facilities for re-
search organisation ang other ameni-
ties. I shall not say more in this
matter. I would request the hon.
Minister to see that this department
is treated on the lines of the railways
and all the facilities that are given
to railwaymen are given to the P, & T.
employees.

Now, I wish to come to ports. As
you know, there are 200 ports in India.
Only 6 of them are major ports and
the others are intermediate and
minor ports. When India was parti-
tioned we lost 2 ports and we estab-
lished a major port at Kandla to make
up for the loss we sustained. We are
glad to say that the traffic there has
risen by this time to 1 million tons
per year.

Difficulties have arisen there also.
There is a creek and in that creek
434 (Ai) L.S.—9,

h which will cost Rs. 8'5 crores.
They hope to complete i1 within
Rs, 4-5 crores. As regards Madras, the
wet dock scheme with a capacity of
2:5-4'5 million tons will be complet-
ed soon. At Cochin four additional
berthg are to be constructed and the
capacity will increase from 2 to 4
million tons. The entrance channel
at Vizag should be deepened and
arrangement is being made for four
more berths to be added there for the
export of iron ore from that place.
Now, I am coming to Calcutta port.
In our childhood we were hearing
of three R's. As regards the Calcutta
port, I would say that therc are three
B's. There are so many bends in
Calcutta in the Hooghly river. There
are so many bars—fourteen of them.
The bore tides come from the sea to
Calcutta. These three B's have spoil-
ed the port of Calcutta. Though the
Government was not so careful after
Independence, for the last three or
four years I find that the Minister and
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the Department had taken the greatest
care to see that this premier port of
Calcutta which handles 5'5 millions
of imports and 4'5 millions of exports
every year is taken care of I am
glad that to mend these bends they
are training the river. The Akra
Spur was built and two or three bars
were mended to some extent. The
Falta scheme has been taken up at the
cost of Rs. 5'5 crores and it will mend
the Nainun and two other bars and
at Balari which is beyond the Diamond
Harbour, dredging work is going on.
1 am thankful that though late the
Government has come to a decision
with the advice of the World Bank
experts that they should have a sub-
sidiary port of Calcutta and establish
it at Haldia.

Sir, I am glad that this anchorage
has been done and the port will come
into being, but the main thing which
I should remind the hon. Ministers
is about the Ganga Barrage. Unless
the Ganga Barrage is taken up—this
is not my opinion but this is the
opinion of experts from 1853—things
will not improve. Everybody has
said that for the navigability of the
river Hooghly and to save the Calcutta
Port the only solution is the Ganga
Barrage. That Ganga Barrage, which
is belng talked of from all quarters
of this House, to save Calcutta Port
not for Bengal but for the whole of
India, I would beg of the hon. Minis-
ters to see that it is taken up during
the Third Five Year Plan. I request
them to take immediate action on it.

Shri Supakar (Sambalpur): Mr.
Chairman, Sir........

Shri D. C. Sharma: Sir, may I know
what is the difference between Ganga
Barrage and Farraka Barrage?

An Hon, Member: It is the same.

Shri Supakar: Sir, I will first of all
speak of the most important develop-
ment that should take place in my
State, Orissa, and that is the deve-
lopment of Paradip Port. As you
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know, Sir, there is a lot of difficulty
in Calcutta Port and, on the other
side, Visakhapatnam Port is also very
much congested. With the loss of
Chittagong to Pakistan, it is necessary
that we should develop other ports
on the east coast in between Calcutta
and Visakhapatnam.

On a previous occasion, Sir, I spoke
of the claim of Paradip Port to be
converted into & major port. In this
connection I will again draw the atten-
tion of the hon. Minister to two valu-
able reports, one by Shri Kartar Singh,
Deputy Director, CW. & P.C.I, New
Delhi, and the other by Shri L G.
Chacko, Officer on Special Duty,
Minor Ports, Government of India,
Ministry of Transport, on the develop-
ment of a port at Paradip. There has
also been a detailed investigation
about development of this port by the
French experts, and I will quote only
one paragraph from the neport by
Shri Kartar Singh, Deputy Direclor,
CW. & PCIL There he says:

“We have everything that is re-
quired for the construction of a
Major Port here. The depths,
etc., as they exist today (with the
exception of oufer bar) are far
better than Chittagong. There
is a fine stretch of water 7 miles
below Paradip on the right side
of the river, within 200 feet off
the bank, where any deep sea
vessels drawing up to 40 feet can
lay at safety without fear of
grounding at any tide. _ Ten
vessels of 6,000 feet length and
any draft up to 40 feet can be
accommodated within this stretch
of 7,000 feet deep water."

You know that the Rourkela steel
plant had come up in the meantime
and it produces the most vital thing
for the construciion of a ship, namely,
steel plates. These steel plates are to
be transported from Rourkela to the
Hindustan Shipyard at Visakhapatnam
and to Perambur for the construction
of railway coaches, If the second
shipyard comes up at Cochin, these
will have to be transported from
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Rourkela to Cochin. Now, instead of
transporting these plates to a long
distance, it will be wvery ecconomical
if the Government, during the course
of the Third Plan, establishes a ship-
yard at Paradip also besides develop-
ing it as a major port.

The French consultants have given
+ their opinion to the effect that if an
investment of Rs. 7 crores is made,
the port can easily export 2 million
tons of raw materials like iron ore
every year and can easily plough
back this investment within a course
of five to seven years. The only
difficulty is the bottleneck of railway
communications which prevents the
development of the hinterland. As the
measures have gone to the railways,
we expected that during the first few
years of the third Five Year Plan,
the railway line from Cuttack to some
place near Paradip would come up and
that it would help the transport of
‘raw materialy and minerals to the port
so as to justify its conversion into a
major port. But, unfortunately, we
come to learn that at present there is
no scheme of developing the railways,
and thus we are preventing the deve-
lopment of India as a whole and
Orissa in particular.

1 come next to the development of
shipping in India. Shri Gopalan, in
his speech, said that the 1947 Com-
mittee fixed the target of two million
tons, GRT, by 1954 and when the
second Five Year Plan was formulated,
the gross registered tonnage was
reduced to a modest figure of 9 lakh
tons. But we find that even this
small target is difficult of achievement.
We find that we have up till now a
GRT of J39.000. In the last year of
the second Five Year Plan, that is to
say, in the current year, we hope to
add 80,800 tons to the total shipping
tonnage, and thus we will be still
shor{ of the target of 9 lakh tons, a
very modest figure fixed for the
second Five Year Plan by 80000 tons
Why has this been so?

We find that in spite of our bank-
ing so much on the development of
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Hindustan Shipyard, it has not deve-
loped as well as it should have done.
Up till now, it has not done satis-
faciory work. After it was taken
over from the privale sector, it was
able to deliver only eight ships total-
ling a GRT of 35700. Out of these
eight, unfortunately, the first one,
S. 8. Andaman was found 1o be
defective. Unfortunately it is not
working according to the schedule.
Idle labour and other factors which
shipyards, so that when those ships
yard is not proving a profitable pro-
position. These things have to be
considered and we must see that
things improve.

Besides, for future devclopment, we
have placcd som:= orders on the
Lubecker Shipyard and also on some
shipyard in Japan. But though we
have placed orders on foreign copn-
trics for constructing ships, that is'a
not sufficient. We find that though
we have placed a huge order on these
forelgn ship-building companics, we
do not take any care to see that our
engineers and our technicians get
sufficient training in those foreign
shipyards, so that when those ships
are delivered to us, we can have some
specially trained persons who can
take up the construction work in the
Hindustan Shipvard or in the second
shipyard when it comes into being.

T will now come to the so-called
inhibitory factors in the development
of roads and road transporl. Though
the road mileage so far developed is
supposed to have exceeded the target
of the Nagpur plan, still we find that
compared with other countrics of the
World, it is very small. In a wvast
country like India, we have only
1,33,000 miles of metalled roads and
2,23,966 miles of unmetalled roads.
Even our National Highways are not
complete on account of vital 1links
missing in the shape of bridges not
completed. Unless our National High-
ways are completed and the other
State Highways and roads are also
completed, we cannot hope to have any
commercial development in our roun-
try.
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In this connection, I will draw the
attention of the hon. Minister to one
small aspect in our State. The other
day, a guestion was put about the
bridge over Baitarani, We were told
by the Deputy Irrigation and Power
Minister that Rs. 17 lakhs have been
spent on the bridge over National
Highway No. 6 over the Baitarani
river and that was completed about
two or three years ago. This year,
from page 96 of the annual report,
we find that another sum of Rs. 5,09,000
is going to be allotted for the improv-
ing of the approach roads to this
bridge. But we find that in the
meantime, the Bhimkund project is
coming up and that will not only
submerge the bridge which has cost
about Rs. 17 lakhs, but also a fair
length of the road on either side of
the bridge. Therefore, I would sug-
gest that the Government should take
steps even from now for diverting
this road so that when the dam comes
up, when the Bhimkund dam comes
up, there would be no difficulty or
handicaps in the continuity of National
Highway No. 6.

Regarding the development of tour-
ism, I regret to say that very little
has been done in the State of Orissa
which has, T should say for the last
1,500 years, remained a tourist centre
for people from all parts of India,
and even now people from outside
India are going there because there
is much to see there, I am sorry to
say that not adequate attentlon has
been paid in providing funds for the
development of the centres of tour-
ist interest. We have Puri, Konarak,
Chilka, Rourkela and Hirakud, flve
places of paramount interest for
people from India and outside. In-
stead of giving the meagre amounts
that they have given, it iz high time
that they also provided at least an
air-strip at Konarak. Government
have provided such facilities at
Khaiuraho Konarak s also  as
beautiful tourist centre at Khajuratho.
So, that deserves the special atten-
tion of the Ministry. specially on ac-
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count of the fuct that the area is
often affected with floods and the
road is very often flooded. So, it is
necessary that there should be an
air strip at Konarak and air service
from Bhubaneshwar to Konarak as
is now provided from Delhi 1to
Khajuraho.

Shri Narasimhan (Krishnagiri):
This Ministry has done good work
but in the light of the saying that
good is not the enemy of the better,
1 would like to make some sugges-
tions and also find some minor faults
here and there. I hope they will be
taken in the right spirit and ap-
preciated.

For a variety 1 am going from
shipping and ports to aeroplancs and
aerodromes. First of all, I want to
start with a very minor request. I
refer to the home town of the senior
Minister himself, the town of Salem.
I am rather sorry to find that though
the importani cities like Madura,
Trichy, Madras and Coimbatore are
in the map of the Indian Airlines
Corporation, this big city of Salem,
which is the headquarters of the
biggest district in the State, and the
one with the largest population in
{he State, has not been given an
aerodrome. 1 hope that we will have
an aerodrome in Salem soon, in con-
sultation with the State Govern
ments. It Is growing in importance,
because of the various projects in-
cluded in the Plan. There is going
to be an aluminium project costing
Rs. 14. or 15 crores, Many other big
projects are also in the offing. The
State Ministers are agitating for a
steel plant. I hope the growing im-
portance of the city will be remem-
bered and an aerodrome provided
there. The city is already covered by
other modes of transport

Coming to the Air Corporation’s
working and by way of similarity
taking the Postal Department's

working also, I find that a lot of
clerical delays cause a great incon-
venience to the customers. As a com-
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mercial proposition such delays should
be avoided. The delays are due to
various causes, inadequate training
of the people in customer manage-
ment and so on and so forth. But
these have to be attended to.

I can even quote a personal inst-
ance. I just wanted a passage for
Bangalore on the 25th March and
wanted an assurance of the return
journey on the 3rd April. They gra-
ndly said, “We will wire or send a
message by teleprinter and let you
know.” The next day I got no in-
formation. The second day also there
was no information. While 1 have
paid the money for both the jour-
neys, my return journey is not as-
sured. I imagine an air journey
means precision and quickly attend-
ing to all the other details of a
traveller. But I am still left in sus-
pense. The reason given is that the
teleprinter has gone out of order and
“we are unable to contact Banga-
lore”, Such small things, if they go
wrong, generally affect the entire
working. 1 do not see why the tele-
printer system should not be perfect
there.

When it comes to the postal needs
there are endless ques for stamps.
There are long queues. Why should
there be such incdnvenience even
in the biggest post offices? I do not
really see that. The Eastern Court
Post Office is right in Delhi and
there are long queues, The enquiry
clerks do not give proper informa-
tion. There is no arrangement to
weigh parcels etc. and give correct
rates and advice. There are people
employed for the purpose but I am
sorry to say that since they are not
properly trained as to how to deal
with customers in a friendly manner
they are not helpful and generally
the man who goes there as a custo-
mer gets discouraged. That is not the
relationship that should obtain  be-
tween a comercial firm and its pat-
rons.

As T said by way of preliminary
remarks, we do notice odd things and
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it is worth the while to place those
things before the House and the hon.
Minister during the discussion of
these Demands. Take the case of the
Eastern Court clock tower. Once or
twice a week it goes out of order
and does not show time. That is the
route which is prescribed for VVIPs.
Suppose whep they come there it
is neglected and shows 2 p.m. when
it is 6 pm, it will be a sad com-
mentary on thifngs.

An Hon. Member: Did he miss the
train?

Shri Narasimhan: These are small
defects, but still it shows the lack
of general supervision or co-ordina-
tion,

-

Coming to the highways, I want
to make a request on behalf of the
needs of my State, The Neyveli pro-
ject is going to come into full frui-
tion very soon. Between Neyveli and
Salem there is a road. 1 think it
should become part of a national
highway. It is not a long distance,
but it can be g link. They have a
system of linking. Highway No. 7.
Cape Comorin to Banaras can be
linked with the Madras-Tiruchira-
palli Highway somewhere there. This
is quite in consonance with the gene-
ral policy of linking highways wher-
ever it is possible.

1 have also spoken about owver-
bridges on the Railway Budget. It
should not be treated as a problem
either of the Railways or of the con-
cerned road authorities or the civic
authorities. The National Highway
and the Railway are part of the na-
tional transport system and fhe pro-
blem of the National Highways'
capacity and the Rail capacity
should be treated as a national pro-
blem, I therefore expect a closer
co-operation between the Ministry of
Railways and the Ministry of Trans.
port for the emergence of a regular
big fund for the purpose. They must
create a Rs. 50 crores or so fund and
see that the Railway and the high-
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ways are utilised to capacity. Na-
tional Highway No. 7 that I referred
to passes through my district, but
it cuts railway lines in one or two
places. There are six tains every
night, three running east to west
and another three in the reverse
direction. They are fast express
trains, following each other quickly.
Therefore, the gates are always
closed. They do not want to take
any risk. On either side of the gates
there are long questions of trucks.
This affects road capacity. If we ask
the Railway Ministry, they say that
they have got a rule according to
which this authority should subscribe
this much and that authority should
subscribe that much, and unless that
is done, they cannot build a bridge.
If a fund like the one I suggested is
created, the needed bridges can be
built, and national highway capacity
itself will increase.

The problems of roads and railways
should be viewed in a co-ordinated
manner. If the roads are affected,
railways will be affected becuse goods
have to come to the railways from
the roads, and from the railway
stations, goods have to reach the
interior by means of roads. Therec-
fore, actually there is no clash,
and once both the capacities are in-
creased, it will be for the common
good. Therefore I suggest that a big
common fund be created, so that the
bridges on the national highways
may be constructed as soon as possi-
ble, instead of expecting the im-
plementation of a very complicated
formula which the railways have
placed before the country, and which
is not easy of fulfilment.

As far as shipping is concerned, it
is rather disappointing for the South
that the Tuticorin and Seth -
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there must be a proper enquiry, and
the enquiry should not be shirked.
Today we may be financially weak,
we may not have enough funds, but
suddenly some aid may come from
somewhere and the scheme can
readily be put into operation only if
the aspects of it have already been con-
sidered and a kind of report is
available before the country. That it
how many schemes have been taken
up. At one time the development of
the port in Orissa and iron ore export
were never considered practicable,
but suddenly Japanese aid in a parti-
cular form was available, and there-
fore we find it is being developed.
When thingg are like that, we should
not rule out the possibulity of some
windfall coming from somewhere.
Therefore, a nominal sum should al-
ways be spent for making a full en-
quiry. An expenditure of even Rs. 10
lakhs for enquiries concerning the
Sethusamudram and Tuticorin major
port schemes should not be shirked
or avoided.

Reading the report, I was rather
sorry to see that the dredger pool
system hag not yet fructified. It was
mentioned by the Estimates Com-
mittee also some years ago, and it is
rather disappointing that it has not
materialised.

It is also regrettable to see that the
Minor and Intermediate Ports report
is not ready in time when the Third
Plan is being drawn up. The non-
availability of the report seems to
have been taken as an excuse by the
Planning Commission to shirk consi-
deration of the matter.

The Ministry’s Report also says
that Rs. 48 crores which were ex-

- dram schemes have not been taken
up seriously, Even an enquiry as to
the question involved was not fully
pursued. The expenditure was also
treated as if it was unnecessary. That
should not be the approach. Every-
where, when big schemes are mooted,

ted to be used during the Second
Plan period have been carried over
to the Third Plan. That shows that
though the Ministry was enthusiastic
at a particular stage, somehow or
other at the implementation stage it
has failed. That does not show good
interest in planning.
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Coming back to tourism, I must be
permitted to make one other local
request and it may not be treated as
a very bad example. In Salem Dis-
trict, there is a waterfall in the Cau-
very, about 60 feet in height, which
is a very beautiful spot. The Cauvery
is a fairly big river and there are sev-
eral other falls also, but it is not easy
to have a good bath at such places.
The place I mention has a fall of only
60 feet and it is a very good site for
tourist traffic. It should be develop-
ed as soon as possible. I am sure the
Americans and others will find it
very interesting. It is called the
Hoganekkal falls. The Transport
Minister knows about it.

T hope all these things will be con-
sidered.

Mr. Chairman: The following are
the cut motions relating to the De-
mands under the Ministry of Trans-
port and Communications which have
been selected by hon. Members to be
moved. I shall treat them all as
moved, if they are otherwise in order.

The hon. Members may now move
their cut motions relating to the
various Demands under the Ministry
of Transport and Communications
subject to their being otherwise ad-
missible.

Need to convert extra-departmental
sub-post offices into departmental
sub-post offices

Shri B, C. Mullick: 1 beg to move:

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs. 100.” (79)

Delay in recognising the extra-
departmental Postal Association

Shri B, C. Mullick: I beg to move:

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs. 100.” (80).
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Need for providing a guest house
for tourists at Ratnagir Hill in
Orissa

Shri B, C. Mullick: I beg to move:

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs. 100.” (81)

Delay in laying the report of the
Commiittee regarding Extra Depart-
mental Staff of the Posts and Tele-
graphs Department on the Table of
the House.

Shri B, C. Mullick: I beg to move:

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs. 100.” (114)

>
Question of setting up the Second
Shipyard at Cochin

Shri A. K. Gopalan: I beg to move:

“That the demand under the
head ‘Ministry of Transpor{ and
Communications’ be reduced by
Rs, 100.” (791)

Problem of reaching self-sufficiency
in regard to ship-building and re-
pairing facilities
Shri A. K. Gopalan: I beg to move:

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs. 100.” (792)

Loss of foreign exchange due to
freight charges on our Import-Ex-
port Trade

Shri A. K. Gopalan: I beg to move:
“That the demand under the
head ‘Ministry of Transport and

Communications’ be reduced by
Rs. 100.” (793)

Problem of reaching self-sufficiency
in National Shipping Tonnag
Shri A. K. Gopalan: I beg to move:

“That the demand under the
head ‘Ministry of Transport and
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Communications’ be reduced by
Rs. 100." (794)

Question of exrpansion of Cochin Port
Shri A. K. Gopalan: | beg to move:

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs. 100" (795)

De]'.ay in ;Iw the rec d
tions of the Committee regarding
the extra-departmental postal em-
ployees,

Shri Chintamoni Panirgahi: I beg to
move:

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs. 100" (796)

Need for developing minor ports
Shri A, K. Gopalan: I beg to move:

“That the demand under the
head ‘Ministry of Transport and
Communications' be reduced by
Rs. 100.” (857)

Need for constructing a high tonnage
major port at Quilon in Kerala

Shri A. K. Gopalan: I beg to move:

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs. 100."- (B58)

Discriminatory treatment to the Trade
Unions in the Cochin Port

Shri A. K. Gopalan: I beg to move:

“That the demand under the
head 'Ministry of Transport and
Com ications' be red d by
Rs. 100." (859)

Delay in impl ting the sch of
decasualisation of labour in the Co-
chin Port.

Shri A. K, Gopalan: I beg to move:

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs. 100" (B60)
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Retrenchment of construction work-
ers in the Cochin Port

Shrl A. K. Gopalan: [ beg to move:

“That the demand under the
head ‘Ministry of Transpori and
Communications’ be reduced by
Rs. 100." (861)

Conditions of service of engineer.ng
staff and linemen

Shri A. K. Gopalan: I beg to move:

“That the demand under the
head ‘Ministry of Transport and
Communications' be reduced by
Rs. 100." (869)

Failure to implement the recommenda-
tions of the Extra-departmental staff
Committee

Shri 5. M. Banerjee: I beg to move:

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs. 100" (870)

Need to have a new Post Office at
Kanpur

Shri S. M. Banerjee: 1 beg to move:

“That the demand under the
head 'Ministry of Transport and
Communications' be reduced by
Rs. 100." (871)

Conditions of service of the Dock
Workers

Shri S. M. Banerjee: I beg to move:

“That the demand under the
head ‘Ministry of Transport and
Communications' be reduced by
Rs. 100." (872)

Conditions of service of the employees
under Civil Avigtion Department

Shri S. M. Banerjee: I beg to move:

“That the demand under the
head ‘Ministry of Transport and
Comnr ications’ be red d by
Re 100" (873)
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Nveed to form Whitley Council in
P.&T.

Shri S. M. Bmerjee: I beg to move: '

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs. 100.” (874)

Functioning of the P. & T. Board
Shri S. M. Banerjee: I beg to move:

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs. 100.” (875)

Demands of the P. & T. employees
arising out of the recommendations
of Pay Commission

Shri S. M. Banerjee: I beg to move:

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs. 100.” (876)

Need to have more quarters for P. & T.
staff

Shri S. M. Banerjee: 1 beg to move:

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs. 100.” (877)

Recent change in the trunk call rates
Shri §. M. Banerjee: 1 beg to move:

“That the demand under the
head ‘Ministry of Transport and
ications’ be red d by

Rs. 100.” (878)

Proposed increase in the
phone call rates

Shri 8. M. Banerjee: 1 beg to move:

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs. 100.” (879)

Insufficient attention paid to develop-
ment of road transport
Shri Bhanja Deo: T beg to move:

“That the demand under the
head ‘Ministry of Transport and

local tele-
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Communitations’ be reduced by
Rs. 100" (926)

Need for giving more .inter-State
transport permits to the trade-own-
ers for increased inter-regional flow
of commodities

Shri Bhanja Deo: I beg to move:

“That the demand under the
head ‘Ministry of Transport and
Communications’ be refuced by
Rs. 100.” (927)

Failure to enter into bilateral arrange-
ments with foreign countries to faci-
litate availability of foreign exchange
for construction of new ships for the
Indian Fleet.

Shri Bhanja Deo: I beg to move:

“That the demand under thé®
head ‘Ministry of Transport and
Communications’ be reduced by
Rs. 100.” (933).

Failure to co-ordinate with the Rail-
Sea movements of coal and salt in
the coastal areas

Shri Bhanja Deo: I beg to move:

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs. 100.”  (934)

Need to improve the indigenous mod¢
of transport by co-ordinating re
search with practical applicatioh

Shri Bhanja Deo: I beg to move:

“That the demand under the
head ‘Ministry of Transport and
Communijcations’ be reduced by
Rs. 100.” (936)

Failure to evolve a single point vehi-
cles tax

Shri Bhanja Deo: I beg to move:

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs. 100.” (937)
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Failure to org road transport cen-
trally, regionally and State-wise in
accordance with the recommenda-
tions made by the Road Transport
Reorganisation. Committee

Shri Bhanja Deo: I beg to move:

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs. 100.” (938)

Failure to implement the 7 "
dations of the Committee appointed

to go into the question of improving
the inland water transport.

Shri Bhanja Deo: I beg to move:

“That the demand under the
head ‘Ministry of Transport and
Communications' be reduced by
Rs. 100" (957)

Failure to regulate inter-State trans-
port
Shri Bhanja Deo: I beg io move:

“That the demand under the
head ‘Ministry of Transport and
Communications’ be reduced by
Rs. 100." (958)

Delay in the programme _)'o'r proper
co-ordination between rail and road

transport in @ manner so as not to

prejudice the development of motor

transport in India

Shri Bhanja Deo: [ beg to move:
“That the demand under the

head ‘Ministry of Transport and

Communications’ be reduced by

Rs. 100.” (959)

Failure to evolve policy for placing
transport industry on a sound foot-

ing

Shri Bhanja Deo: I beg 'to move:
“That the demand under the

hedd ‘Ministry of Transport and

C ications’ be reduced by

Rs. 100." (960)
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Upkeep of the telegraph and telephone
lines in Orissa
Shri Supakar: I beg to move:

“That the demand under the
head ‘Indian Posts and Telegraphs

Department’ be reduced by
Rs. 100." (46)
Problem of extra-departmental em-
ployees
Shri Supakar: I beg to move:
“That the demand under the

head ‘Indian Posts and Telegraphs
Department’ be reduced by
Rs. 100." (47)

Failure to complete the construction of
departmental buildings of post
offices in Orissa Circle

Shri B, C. Mullick: I beg to move:

“That the demand under the
head ‘Indian Posts and Telegraphs
Department’ be reduced by
Rs. 100." (82).

Delay in investigating in regard to
the opening of new post offices in
rural areas

Shri B. C. Mullick: I beg to move:
“That the demand under the

head ‘Indian Posts and Telegraphs
Department’ be reduced by
Rs. 100." (83)

Question of recruitment of persons be-
longing to Scheduled Castes and
Scheduled Tribes as linesmen

Shri B, C, Mullick: I beg to move:

“That the demand under the
head ‘Indian Posts and ‘Telegraphs
Department’ be reduced by
Rs. 100.” (84)

Failure to construct the building for
the office of the Director of Posts
and Telegraphs of Orissa Circle at
Bhubaneswar
Shri B, C. Mullick: I beg to move:

“That the demand under the
head ‘Indian Posts and Telegraphs
Department’ be  reduced by
Rs. 100." (85)
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Need for opening public call offices in
rural areas where telephone lines
already exist

Shri B, C. Mullick: I beg to move:

“That the demand under the
head ‘Indian Posts and Telegraphs
Department’ be reduced by
Rs. 100.” (86)

Need to give representation to Mem-
bers of Parliament belonging to poli-
tical parties other than Congress on
the P. & T Advisory Committee in
Orissu Circle

Shri B, C. Mullick: I beg to move:

“That the demand under the
head ‘Indian Posts and Telegraphs
Department’ be reduced by
Rs. 100.” (176)

Need to provide adequate Department-
al Staff in the Telegraph-cum-Post
offices at Sub-Divisional levels in
Orissa

Shri P. G. Deb: I beg to move:

“That the demand wunder the
head ‘Indian Posts and Telegraphs
Department’ be reduced by
Rs. 100.” (484)

Need to split up the Postal Division
of Sambalpur for efficient adminis-
tration

Shri P, G, Deb: I beg to move:

“That the demand under the
head ‘Indian Posts and Telegraphs
Department’ be reduced by
Rs. 100.” (485)

Need to form a separate Postal Circle
fod Kerala

Shri Kodiyan: I beg to move:

“That the demand under the
head ‘Indian Posts and Telegraphs
Dcpartment’ be reduced by
Rs. 100.” (862)

Need for more co-ordination between
Railway and P. & T. Departments
Shri Assar: I beg to move:

‘“That the demand under the
head ‘Indian Posts and Telegraphs
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Department’ be
Rs. 100.” (944)

reduced by

Need to open more new post offices in
rural areas in Second Plan Period

Shri Assar: I beg to move:

“That the demand under the
head ‘Indian Posts and Telegraphs
Department’ be reduced by
Rs. 100.” (945)

Need to open more telegraph offices
in Ratnagiri District
Shri Assar: I beg to move:

“That the demand under the
head ‘Indian Posts and Telegraphs
Department’” be reduced by
Rs. 100.” (946)

»
Need to undertake building work for
post office in Ratnagiri District

Shri Assar: I beg to move:

“That the demand under the
head ‘Indian Posts and Telegraphs
Department’ be  reduced by
Rs. 100.” (947)

Need to construct an aerodrome qt
Kazhikode in Kerala

8hri Kodiyan: I beg to move:

“That the demand under the
head ‘Aviation’ be reduced by
Rs. 100.” (968)

Need to develop the aerodrome at
Cochin

Shri A. K. Gopalan: I beg to move:

“That the demand under the
head ‘Aviation’ be reduced by
Rs. 100.” (864)

Need for the disposal of Viking Air-
crafts

Shri A. K. Gopalan: I beg to move:

“That the demand under the
head ‘Aviation’ be reduced by
Rs. 100.” (865)
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Need to develop Chilka lake a5 o
tourist

Shri Chintamonj Panigrahi: I beg
to move:

“That the demand under the
head ‘Miscellaneous Departments
and other Expenditure under the
Ministry of Transport and Commu-
nications’ be reduced by Rs. 100.”
(797) .

Need to develop Konarak as a tourist
centre

Shri Chintamonj Panigrahi: 1 beg
1o move:

“That the demand under the
head ‘Miscellaneous Departments
and other Expenditure under the
Ministry of Transport and Commu-
nications' be reduced by Rs. 100."
(798)

Need to provide more facilities to the
tourists visiting Bhubaneswar and
other places of interest in Orissa

Shri Chintamonj Panigrahi: I beg
to move:

“That the demand wunder the
head ‘Miscellaneous Departments
and other Expenditure under the
Ministry of Transport and Commu-
nications’ be reduced by Rs. 100.”
(799)

Need to construct a good hotel in
Konark for catering to the needs of
foreign tourists

Shri Chintamonj Panigrahi: I beg
to move:

“That the demand wunder the
head ‘Miscellaneous Departments
and other Expenditure under the
Ministry of Transport and Commu-
nications’ be reduced by Rs. 100"
(800)

Need to implement the recc d
tions of the Inland Water Transport
Committee to develop the Water
transport facilities in Orissa
Shri Chintamonj Panigrahl: I beg

to move:
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“That the demand wunder the
head ‘Miscellaneous Departments
and other Expenditure under the
Ministry of Transport and Commu-
nications’ be reduced by Rs. 100."
(801)

Need for early examination of the ve-
port of the Intermediate Ports De-
velopment Committes and laying it
on the Table of Lok Sabha

Shri Chintamonj Panigrahi: I beg
to move:

“That the demand wunder the
head ‘Miscellaneous Departments
and other Expenditure under the
Ministry of Transport and Commu-
nications' be reduced by Rs. 100"
(802)

Need to undertake the respomsibility
of developing Paradip as a major
port in the Third Plan

Shri Chintamonj Panigrahi: 1 beg
to move:

“That the demand under the
head ‘Miscellaneocus Departments
and other Expenditure under the
Ministry of Transport and Commu-
nications' be reduced by Rs. 100."
(803)

Need to develop Chilka as a minor
port

Shri Chintamonj Panigrahi: I beg

to move:

“That the demand under the
head ‘Miscellaneous Departments
and other Expenditure under the
Ministry of Transport and Commu-
nications’ be reduced by Rs. 100."
(804)

Need for dredging rivers of Ratnagiri
District

Shri Assar: I beg to move:

“That the demand under the
head ‘Miscellaneous Departments
and other Expenditure under the
Ministry of Transport and Commu-
nications' be reduced by Rs. 100."
(948)
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Delay in taking decision for the con-
struction of Intermediate ports in
Konkan Coast

Shri Assar: I beg to move:

“That the demand wunder the
head ‘Miscellaneous Departments
and other Expenditure under the
Ministry of Transport and Commu-
nications’ be reduced by Rs. 100"
(949)

Failure to check irregularities in ferry
steamer passenger service on Kon-
kan Coast

Shri Assar: I beg to move:

“That the demand wunder the
head 'Miscellaneous Departments
and other Expenditure under the
Ministry of Transport and Commu-
nications' be reduced by Rs. 100."
1950)

L

Failure to undertake development
works  in the Ratnagiri District
coastal ports in Second Plan period

Shri Assar: 1 beg to move:

“That the demand under the
head ‘Miscellaneous Departments
and other Expenditure under the
Ministry of Transport and Commu-
nications’ be reduced by Rs. 100.”
(951)

Need to construct ome major port on
Konkan Coast as a subsidiary port
to Bombay to remove comgestion

therefrom
Shri Assar: I beg to move:

“That the demand under the
head "Miscellaneous Departments
and other Expenditure under the
Ministry of Transport and Commu-
nications’ be reduced by Rs. 100.”
(952)

Need for heavy dredging in Bomba
harbour

Shri Assar: I beg to move:

“That the demand under the
head ‘Miscellaneous Departments
and other Expenditure under the
Ministry of Transport and Commu-
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nications’ be reduced by Rs. 100"
(953)

Need to develop Raygad, Pratapged
and Sindhudurg forts of Shivaji as
tourist centres

Shri Assar: I beg to move:

“That the demand under the
head ‘Miscellaneous Departments
and other Expenditure under the
Ministry of Transport and Commu-
nications’ be reduced by Rs. 100.”
(954)

Need to give ial grant to develoy
small roads in Ratnagiri District

Shri Assar: I beg to move:

“That the demand wunder the
head ‘Miscellaneous Departments
and other Expenditure under the
Ministry of Transport and Commu-
nications' be reduced by Rs, 100.” #
(955)

Need to change the policy of keeping
Civil aviation in the fleld of publie
Sector

Shri Chintamonj Panigrahi: I beg
to move:

“That the demand under the
head ‘Capital Qutlay on Civil
Aviation’ be reduced by Rs. 100.”
(B05)

Development of Paradip Port as
major port

Shri B, C. Mullick: I beg to move:

“That the demand under the
head ‘Capital Outlay on Ports
be reduced by Rs. 100" (88)

Delay in construction of a high level
bridge across the river Birupa on
National Highway No. 5 in Orissa

Shri Chintamonj Panigrahi: I beg
to move:

“That the demand under the
head ‘Capital QOutlay on Ports'
be reduced by Rs. 100." (B18)
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Deiay in construction of a high leve:
bridge over the river Mahanadi on
National Highway No. 5 in Orissa

Shri Chintamonj Panigrahl: I beg
to move:

“That the demand under the
head ‘Capital Outlay on Ports’
be reduced by Rs. 100." (819)

Need to widen the narrow bridge near
Chandanpur in the district of Purt
in Orissa on the National Highway
No. 5

Shri Chintamonj Panigrahi: 1 beg
to move:

“That the demand wunder the
head ‘Capital Outlay on Ports’
be reduced by Rs. 100." (820).

Progress in the construction of Na-
tional Highways in Kerala

Shri Kodiyan: I beg to move:

“That the demand under * the
head ‘Capital Outlay on Ports'
be reduced by Rs. 100" (B87)

Need for exrpediting the work for the
establishment of the second ship-
yard at Cochin

Shri A. K. Gopalan: I beg to move:

“That the demand under the
head Other Capital Outlay of the
Ministry of Transport and
C ications' be red i by
Rs. 100." (B68).

Need to draw up the time schedule
for wvarious phases of work for the
second shipyard at Cochin

Shri A. K. Gopalan: I beg to move:

“That the demand under the
head 'Other Capital Outlay of the
Ministry of Transport and
Communications’ be reduced by
Rs. 100." (B80).

Mr. Chalrman: These cut motions
arc now before the House,
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ot v fag . gwmfs  wERg,
IAH oF aIgar gar § 1 fEeAr v
W § fasw & fad ot oF @
A gred & o & 3w aga wfuw
Zf® Tgar & W17 T 1 AdvAr ug g
¢ fr agi ¥ aga wfew §9 &
T ifew Y w0 frar smar wfgd o
I FCRIT A UF T 99 & qF
W9 § W g Sy fawrfor o £ 2
f Trgas * wT g & foren fam
17 @t oF weeafr w2 faw g
g oY Aee gRed AW EAW oL

-

st flo wo mwf : TgEw Az
AT FTEA WHAAT A% &y s

wto it fag : faw & gvgdr
q4 H g 1 WEEW g9 g0 |
& wrwerar § 6 wwaas &1 dew & g
gg agd el & f& @ gy dmew
grea w1 fedam far oy 1 A e
a2F &1 gi § 6 TAw w1 AR
# o #rt oz AT ¥ whw Aew aq
T & | v qfewT ¥ #r ze-30
e R Y TTF qET W ERH F 7 oAT
qi @ H@ra &1 sifaee g S o
TH & AT § G AT T A9 F 91
famifrar < & A& & A1 W@ &
wrAT FAT E R ag w9 €1 "9 FY
W17 77 75F B A9 ariy & arfew
& AT ¥ fag dan ¥

W & wETA 5 Ay €Y agwi &
ary ¥ it §8 T & 1 TW & T ge
AT TIAT TAI AT ¢ ) 39§ ¥ it
% Yo ATE FT T W gk & 917 ag
ot ar#Y wo AT wYAT § TH qHL AT
¥ @a7 g1 aTfEd a1 | gAY oA &
W OF § AT Ay g | & w5 wgeEg
¥ wgm WEE § fF aew gww de
agq T § WIT WO AT Y FE AT
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o wg 77 7 fady @t & mad fam x,

YAT TIZTT BT Ffezgqaqt # 3o0-30
AT Y ATTE ¥ AR AT AEF 2
FFAT § H1T WY A3l AYE A7 w6 § |
I § @t arfefadeaa &t a9 &, 9o
HTHIT AT IT AT T A TAT H0F AT
gart ¥ W £ 7 A A1 A & fed
T &

st wtad (faarae) WHET
& wfed ?

wto v fag o gAY
WIT ARE K Al wTATEwAT g oar
FuE At gw 1 ¥ i dac E

7z weFwWl ¥Afmaw wEgEAr 2
97 TH & F9T 9L KT w94 ¥ FyTQT
T o ogf @

19-43 hrs,

[M=g. Speaker in the Chair]

affr 37 1 o7 fovew & a@ =9
& o ¢ fogues w1 faaar dar
T # 7 O e quRe ¥ fremn
AT & T AF TH AGEH Y IT A A
Gar fra 8 WA & ) od Y ogw
UEEH FT A dte wE Fo fromiie
B d AT E  uw EF T
F ZATRE F1 ¢ WY O ar w
& | =T T W AT #1 wEEAT 92 A
B e m @t wgem & faw w
Iq WTHRAT g & 1 weys waErEd,
§F "EEA ¥ IAT oar A @7 gafan
f& #f wgem w1 i wweT gAm
¢, fas warerg 1 W g g AT B
W 5% g IR A g &
% &1 3 Y a1w 9yt & At 59 Agw
= aga T TEY & it & | 9@ aw
ﬂlgriﬂ"réwarﬂm‘a.wi?m,
9T ¥ FO7 E4w agmar mar &, faw
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F 3T SH TFTT AT § WIT AL AEY
FE ga7 wewH ot 6 ¥ TG a9 §v
#ta § ¥ nF agwAT SEE ATfEE
Ferara &7 & | AT WATRG, § W9 FT
AT ST £ o T & W= O
F aw WA AT gl 47 AT IEE
R Fearidiz &1 = 7od m #
areEAT Y 97 1 BT @t 97 W
FrrTa & feAm feamm &1 3@ o
o7 7T e §, IAT w2T F wgEL
¥ 3 o wwaer fear wmg @A
I fip dorma & W= QY & fAg A9
T A Ay § AT FfAm 7 5w aa w
wTAT At § 1 S w27 A At T9qg
H 3T HEFH FT FTH AR W
TEr TE, W9 FY A FT AT FH
fr ziedE & wgww & 397 7 wf feew
¥ g e o & | ool dar iz
o gow frer d—aq@ W AE IR
o g e o v wfererof 2
a1 T—fF wg w8 R GE Y
I & gy dw & emw §F W
TE F1 AR AZY H wTAT A EHAT §
T 17 7@ a9 fF @i 9 I =W
st A€ & 1 JEwE UE W oaga
e H Y A T N wOTE
qE AT & 1 ZiEIE & wgwH AT
X B, IR T agt ¥ 5 w0 (e
¥ a1 gEt WEEH AT T AEEA WY
TaAT gy § wAfee g §@ g d
# 9mgar § 5 o wgem 9@ e
FT W IEFT [FET L |

wh WA § qrew afar 9
2t & W A & A § 5w
T g 1 ¥ gl F g e
FH T I A @iy w7 O ag far
avar og fr agi ferg i 8 1 e
wgaa § i qed agi 9rm @AW, I9E
iz agr dfam 3F g 1 9 o g
wHTET F T A g | e aw
T g, e Ty Ay
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(31 i feg)
ATAT F AT TFAT §, IW g2 A% W9 AT
dree Jfq 3% w41 8 Wy § oW
0 7@ qH FT A ¥ | FEE W4T
wmafe &7

WITHT HEHAT SATITL T TFFAT
2 | AR S wTOE AEEH w1 OF 5T
g a1 9w W
T g ¥ A oredr § e A 3w &
HII WY TEET A W dgral &
w=T ot 7g gfaer € wmE faw A
wrfer @ wifgd ford S a0
& g o A 7% | gE N B A
& S faorelr &7 wEwAT &A@ 97 G
g &, g ag o o s @
WEFAT § | AR TR AT F@TT AT
& o1 a9 wF fF FHiEge 5 97
TEHT TIT A, F1E FAOGET BIHAT
&, @R fafret a1 FAA F I BE
fear o & forew o g @ fe
AT RN § | W AW e e
&1 #47 TOHT § | VZaF FT 09 & 977
IR L CLEE S L
"5 F FEr & T g e A
faear 8 1 Y A ¥ TR o WL
Hoamr & om #t a1 areng aff
foardt &, T F FE@ § TARA
Fem T faw wwr & 0 sl
#1 ®TE THT AT g AfEd | WEEA
1 et A1l 6 &7 &9 A awEd
W AT AT A T | AT AEHW AW
AEEH WA W, IR FEEN
# gfaem &t fase 1 ofgd | TgEw
% wre faedt gf @, 7 e famma W
#rE ware 431 AE g At fee o
ST FT ACE 8, TANET F1 AR
&, w5 7 Frf Fwfoas a1 FET FHAT
it g & Tifgd o & spanfas & wm
77 A% ST @ AgEH § gE A W
B AACTEAT T FTE TF | W
gfaer #1 gl aF g A aga
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welt § 1 R ¥R e Y dre @
a &, wTor £ e F eerd @ e
AT T @A AT W T v Ay iy
s 1 forr 2t & wmaEry o= geTe
¥ e A & =g o A w1 sfaww
AT g AR, AT €T 99T gMr
g | a5 T i & 8 gt
fom £ o o= g #Y §, JEwr
g4 o1E faar oo 1 5w AW & WA
ST Fae saTTfon R & ofr Far
WA awEr G ouE F TRfag &
At Far aTe A § AT F aTR AT
qTATAT ENT qE &1 AT g W aw
Wi A A Ad @ 1 sEfEg w
frasa & & @ waem # 1 9T deeT
N AUfEd, WA AT § gEEar
w =ifgm, fag wwew & qFEeT
O Wifgd | greite faw AEew oy
T® 4 A A gT § AfE ag wewar
ar T ot @ W A T 9 e
¥ & ¥ afgd | wW HATEE ®T
A W F I g g @ ¥, wEE
mifre wfrmw sonfe & S & gEer
@ WE, I wEe F & fag
g T =fgw, T & w0 SR
2 '

Mr. Speaker: I notice that a number
of hon. Members have spoken and
taken part in the decbate. At any
rate those hon. Members who spoke
must be present here. It is not that
their voices alone should be heard,
They must be here and know wh.nl!;_
the reaction of the other hon. M""Pﬁ.
bers is. They are doing an injustiyg.
to this House. The hon. Membeys
who are here will communicate to
them or let them know. I will repeat
it tomorrow.

Shri Raghunath Singh: Shre
Samanta is here,

Mr. Speaker: Shri Gopalar
here.



7451 Demands

Shri Nagli Reddy (Anantapur): Sir,
Shri Gopalan had urgent work and so
he told me he was busy.

Mr. Speaker: What about Shri

Bhanja Deo? What aboul Shri
Narasimhan?

Shrl Narasimhan:
Sir.

Mr. Speaker: I am only complain-
ing against those hon. Members who
speak and go away.

Shri Narasimhan: No, Sir. I have
come back. -

1 have spoken,

» . L] .

Mr. Speaker: The hon. Members
are being watched through the length
and breadth of the country and we
must behave like responsible people.

Shri C. K. Bhattacharya (West
Dinajpur): Ultimately, the hon.
Speaker in the Chair, the Minister
nere and the hon. Member who speaks
will make a meeting.

Shri Tridlb Eumar Chaudhari
(Berhampore): Mr. Speaker, [ want
to take this opportunity to focus the
attention of the hon. Members to the
serious danger facing the port of Cal-
cutta owing to years of negligence and
a sense of complacency and also a
policy of drift that has been pursued
by the Commissioners of the port of
Calcutta and also by the Government
with regard to the conservancy of the
navigation channel of lower Hooghly.
I might mention about a statement
that was made by the hon. Minister
of Shipping the other day in reply to
a question that the Government was
Yive to the situation and that they
* 11 take all possible steps to save
t.e port of Calcutta. But unfortuna-
tely, I can definitely show from the
Government reports, that Government
heve done noth'ng with regard to the
three lines of policy that should have
bm initiated in order 1o save the
"‘T‘ ‘Already the Calcutta port is
k2 killed. It is smothered and chok-
1, +.pof life and it will be no sur-
~af'in the eourse of the next four

"xpursed as ordered by the Chair.
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or five years it is completely immobi-
lised.

The unique feature of the Cal-
cutta port is that it is a riverine port.
Below Calcutta, there are 122 miles of
the Hooghly river where there are
about 14 bars which prevent ships of
very high draught to come into the
port safely, and the governing bar, !
may say, is the well-known Balari bar
below Diamond Harbour.

So far as this Balari Bar is concern-
ed, I have found from the reports of
the Transport Ministry that it is only
since last year—that is in the report
of 1858-50—that some concern is ex-
pressed about the condition of naviga-
tion over the Balarl Bar. In the re-
ports before that there is no mentinn,
Even then, the steps so far taken for
improving the condition of Balari Bar
over these two years have been hard-
ly  satisfactory. In 1857-58 report
which was placed before us last year,
it was said:

“In recent months the Balari
Bar in the Hooghly before Dia-
mond Harbour has deteriorated
considerably.”

Again, in the report that has been
submitted to us this year it has been
said that the condition of the Balari
Bar was not satisfactory during the
year under review. But to get an
idea as to what is the condition over
the Balari Bar I might cite certain
figures. Up to the year 1844 the water
level over Balari Bar was 15 Ft. to
17" 8”. In 1945 it was 13 Ft. In 1952
it was 12 Ft. In 1855 it was 10 Ft. In
1957 it was 8 Ft. 3 inches. After in-
tensive dredging we are now having
a level from 7 Ft. to 9 Ft. 3". That
also depends upon the season during
which this dredging is undertaken.

Dredging is, of course, one of the
nbvious methods, obvious steps, that
vou can take in fighting with these
bars. But what iz the equipment with
which the Government is fighting this
menace of bars. They have only a
fleet of four suction dredgers, and out
of these four—the Government report
itself uys that the existing wuetion
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[Shri Tridib Kumar Chaudhuri}
dredger fleet of the Commissioners of
the Port of Calcutta consists of four
vessels—two of which are very olc
and require early replacement or ex-
tensive repairs. That means they
have been reduced to a fleet of only
two dredgers. We have to bear in
mind that the Port authorities are
fighting 14 bars with only two dredg-
ers and no other method is either
tried or thought of. Similar problems
have confronted other ports in the
world. Although Calcutta Port is
unique, it is not the only port which
is confronted with these conditions. 1
might cite the case of New Orleans
Port or the conditions of river Missis-
sippi. There, the United States Gov-
ernment have employed a new method
by which the width of a river is re-
duced and the scouring effect, both
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of the tides and of the headwaters
coming from above, is increased, and
that is done by the construction of a
parrallel fascine mattresses jetties
formed of fascine mattresses weighted
with stone and capped with rouble
and concrete. I do not know why cur
Government and our Port Commis-
sioners and our experts have never
given thought whether such measurer
can be adopted in improving the
Hooghly Channel.

Mr. Speaker: The hon. Member will
continue tomorrow.

19.01 hrs.

The Lok Sabha then adjourned till
FEleven of the Clock on Wednesday,
March 23, 1960|Chaitra 3, 1882 (Saka).





